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		  (1)	 (a)	 Annual Report and Accounts of the Semi Conductor Laboratory  
				    (SCL), SAS Nagar, Chandigarh, for the year 2013-14, together  
				    with the Auditor’s Report on the Accounts.

		  (b)	 Statement by Government accepting the above Report.

[Placed in Library. See No. L.T. 939/16/14]

		  (2)	 (a)	 Annual Report and Accounts of the Physical Research Laboratory  
				    (PRL), Ahmedabad, for the year 2013-14, together with the  
				    Auditor’s Report on the Accounts.

			   (b)	 Statement by Government accepting the above Report.

[Placed in Library. See No. L.T. 938/16/14]

Report and Accounts (2013-14) of BHEL, New Delhi and ARAI,  Pune  
and related papers

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND 
PUBLIC ENTERPRISES (SHRI G.M. SIDDESHWARA): Sir, I lay on the Table:—

I.	 A copy each (in English and Hindi) of the following papers, under sub- 
		  section (1) (b) of Section 394 of the Companies Act, 2013:—

		  (a)	 Annual Report and Accounts of the Bharat Heavy Electricals Limited 
(BHEL), New Delhi, for the year 2013-14, together with the Auditor’s 
Report on the Accounts and the comments of the Comptroller and 
Auditor General of India thereon.

		  (b)	 Statement by Government accepting the above Report.

[Placed in Library. See No. L.T. 1051/16/14]

II.	 A copy each (in English and Hindi) of the following papers:—

	 (a)	 Forty-fourth Annual Report and Accounts of the Automotive  
			   Research Association of India (ARAI), Pune, for the year 2013-14,  
			   together with the Auditor’s Report on the Accounts.

	 (b)	 Statement by Government accepting the above Report.

[Placed in Library. See No. L.T. 912/16/14]
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